GOVERNMENT OF INDIA
MINISTRY OF FOOD PROCESSING INDUSTRIES
LOK SABHA
UNSTARRED QUESTION NO. 3071
ANSWERED ON 06™ AUGUST, 2026

PROJECTS APPROVED UNDER PLISFPI SCHEME
3071. SMT. SANGEETA KUMARI SINGH DEO:

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:

(a) the details of projects approved under the Production Linked Incentive Scheme for the
Food Processing Industry (PLISFPI) indicating the number of beneficiaries, investment
committed, incentives released and employment generated, State-wise;

(b) the details of projects approved in Odisha including information on investments,
processing capacity created and jobs generated, district-wise;

(c) whether the Ministry has undertaken any assessment of the impact of PLISFPI on
reducing post-harvest losses, enhancing value addition and increasing farmers' income
and, if so, the details thercof; and

(d) the details of the targets proposed to be achieved under the Scheme during the
remaining implementation period up to 2026-27?

ANSWER

THE MINISTER OF FOOD PROCESSING INDUSTRIES
(SHRI CHIRAG PASWAN)

(a): Under Production Linked Incentive Scheme for the Food Processing Industry (PLISFPI),
there are no State-wise approval of the applicants. Total 127 beneficiaries/companies have been
approved under the scheme across the country. Total investment of about Rs.9,207 crore has
been made by the approved applicants against the committed investment of Rs.7,722 crore.
Total incentive amount of Rs. 3,271.44 crore have been disbursed under the Scheme up to June
2026. About 3.35 lakh both direct and indirect employment opportunities have been generated
by the approved applicants under the scheme. State-wise data on employment is not
maintained. The state-wise details of the projects/units and investment achieved is at
Annexure.

(b): Under PLISFPI, five manufacturing units of approved applicants are located in Odisha.
All these units are operational. Investment of Rs.196.30 crore has been made in these Units by
the approved applicants. Total 110.22 thousand metric tonnes per annum of processing capacity
has been created under the scheme. The details of district-wise units are as under:

Investment Additional
S Product C it
No. District | Beneficiary Sergomlel:lt Acilllliecv:(:lrgls. (13[[,’1?1:;;]
(in thousand)
1 [Balasore Gadre Marine Marine Products 29.85 10.80
Export Pvt. Ltd.




2 |Khurda | Dritannia RTC/RTE 66.24 30.00
Industries Ltd.

3 |Khurda ITC Limited RTC/RTE 34.31 9.40
Parle Agro Pvt. |Processed Fruits

4 |Kh . 2.42

urda Ltd. & Vegetables 53.08 3

Tata Consumer |Processed Fruits

> |Bargarh Products Ltd. & Vegetables 12.82 27.60

Total 196.30 110.22

State-wise/District-wise data on employment is not maintained.

(c): The Ministry of Food Processing Industries regularly reviews the implementation of the
scheme. The objectives of the Scheme are to support the creation of global food manufacturing
champions, promote Indian brands of food products, increase employment opportunities for
off-farm jobs, ensure remunerative prices of farm produce and higher income to the farmers.
The scheme has contributed to expansion of food processing capacity, adoption of advanced
processing and packaging technologies, strengthening of supply chains and import substitution.
The incentives under the scheme are admissible where the entire chain of manufacturing
processes, including primary processing of the food products applied for coverage under the
scheme takes place in India, thereby promoting domestic value addition. The investments
undertaken under the Scheme across the country have resulted in creation of around 34 lakh
metric tonnes per annum of additional food processing capacity, strengthening food processing
infrastructure and supply chains.

(d): About 3.35 lakh both direct and indirect employment have been generated by the approved
applicants against the targeted employment of 2.5 lakh under the scheme. Total investment of
about Rs.9,207 crore has been made by the approved applicants against the committed
investment of Rs.7,722 crore. The investments undertaken under the Scheme across the country
have resulted in creation of around 34 lakh metric tonnes per annum of additional food
processing capacity, strengthening food processing infrastructure and supply chains.

PLISFPI is a time-bound Scheme being implemented up to FY 2026-27 in accordance with the
approved Scheme Guidelines and the incentive disbursement under the scheme period is a
continuous process.
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ANNEXURE

STATEMENT REFERRED TO IN REPLY TO PART (a) OF LOK SABHA
UNSTARRED QUESTION NO. 3071 ANSWERED ON 06™ AUGUST, 2026
REGARDING “PROJECTS APPROVED UNDER PLISFPI SCHEME”

STATE-WISE DETAILS OF THE PROJECTS/UNITS AND INVESTMENT

ACHIEVED
Sr. No State Number of Projects/Units Investme.nt Achieved
(Rs. in crore)

1 Andhra Pradesh 34 1313.33
2 Assam 3 46.54
3 Bihar 7 660.37
4 Chhatisgarh 1 45.14
5 Goa 1 20.21
6 Gujarat 27 1599.88
7 Haryana 6 80.62
8 |Himachal Pradesh 1 10.93
9  lJammu & Kashmir 2 78.6
10 Jharkhand 2 11.76
11 Karnataka 13 312.87
12 Kerala 7 193.34
13 | Madhya Pradesh 8 657.69
14 Maharashtra 31 1368.71
15 Odisha 5 196.3
16 Punjab 6 136.02
17 Rajasthan 6 279.94
18 Tamil Nadu 11 390.91
19 Telangana 8 245.5
20 Uttar Pradesh 23 1242.83
21 Uttarakhand 2 132.72
22 West Bengal 8 182.53

Grand Total 212 9207
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